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freTmaTe, 12 9, 2026

FLAT. 2536(3N).—¥erT AAFTw, 1989 (1989 FT 24) #¥ T 20A #¥ IT-4TT (1) FHT T=
Arf<RAT T TANT e gu (o o “I<6 Aferf=ae” gl 747 § ), g 91, 30 O3 § §q2 g9 % TETq
o ATast=® 29 &t I o, ATIAT § Gad qIH 1 Flera foawor, sfier Ieer T & Ao ol 6
TAHTAT HEA o UISHITATHRT UH TIATALIS] TeT JTHT JAT TH. TAGH HSA F gHAH A I ¥,
TETEAH T U [[ATH LT & 7 677, 709/26-28 9¢ ffd q09R H&4T 469 F #19 T H5%
U A FT w07 F gaer #|, svavq T @a RS F FoEd F © araed® g, vag gy vEr
1 T SATERIZUT FTA 0T STIAT HLT =FTUT HaAT gl

Fre off =few, ST 3<% G # = T@ar g, 98 =9 ATSg=AT & 5T H TR a8 Je
(30) T &t srafer & “fia<, I srterf==e it g 20-D Ff IT-4T (1) F FA(q, ITAH 3297 & [T I
T F ATERIZIT &Y STTRT I AIRIAT T[T HT TFHaT g

T UHT SO 7 SATERIEO g HeTH TTIeT, AT TSTed Hed ST, SIS ST T
forferd =0 § weqa T SITUIft T67 IHH AT 6 AT T8 €7 8 Sifhd 0 STui qeq ITiaw, 7200q
T[S HEA ATAFRIT, ATIUE SFAT AT FLA ATl SATh Hl ARKTT T & AAT HILAT M@ &
HATETH & GAATS AT AGHY T&TF HAT 37T FAT THT i H7 AT & TATq a97 {7 ATeRgor & oy
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I SATERIZUT Zq TeH TR FIET SALTF THEAT ST ATl TRl AT ST e<h ST= & S9Id, 3aeT FET
THT AT T T hd ATAT ST Fd FT FhaT 2l

3 arferfeae it gmT 20-D FT SU-4TT (2) F siaid YR AT g AT JrierRrr grer A A
1 oft ameer sifaw 2

TH ATAAAT & Siaiid A ATl A 0 A TS0 U o= Fawr 3uared § a7 s=ga Ah
AR YTTAFRTE o ITAH FIATAT H IART ATATHRT FE T 2|

ATLAT

AT & AT FT a0 e TR TSF F SAFIeAT forel H, A HISAHT T WATAH €T % HeT
.1, 709/26-28 U¥ fourq GHUTR €&AT 469 F TITH UX GSH IUR AF & AT Y, TH. TIGH HSA &
JHI SUERHA T # T Ac. 1.565 He &%t & 5[, ora# st 7 =19 3g Ac. 1.443 ¥ qum
FLEIRT A siawor g Ac. 0.122 de afeafea 8, It s & qgMTaIS 92T I § o Ac. 0.324
He e & s, e [ 5[ soi= gg Ac. 0.063 de T 9% A <o &g Ac. 0.261 &<
aftafera § TuT Iqw=ef #ea F uieamramsr I # 9 Ac. 3.493 de gadha S giw, e Fsh g
TSI g Ac. 1.710 ¥ TuT IR 7 < gg Ac. 1.783 de aftafea gl

. qa gedr EEIER] EEIER]
.| e LPM )
wa | o T o | TIE | TS | m qfr &
. IERIN H TFRALH TR
1 2 2,3-1 0.670 0.271 wfreft gt g
2 5 3-2 0.067 0.027 | 9¥ar® | wERHT G
3 6 4-2 0.02 0.008 wfreft ST i
4 7 4-1 0.473 0.191 e ST g
5 8 4-2 0.123 0.049 wfreft ST i
6 | e, e | 22 4-2 0.073 0.029 wfreft ST i
7 | T | aprmew | 23 4-2 0.066 0.026 wfreft ST i
8 24 5-1 0.018 0.007 wfreft ST i
9 25 5-1 0.001 0.000 e ST g
10 547 _ 0.01 0.004 | qFETH UL
11 937 _ 0.045 0.0182 | TewaT® UL
Ac1.565 Cts | 0.63 Hec
TOTAL EXTENT
. IS HIERS BISIE
e LPM
F.4. HT:F T , AT | TR TR il o
| wwed ¥ Rl TR
1 1468 0.049 0.019 LIET aeT qH
2 1467 0.009 0.004 ety
srersiforefy | T RELK Gl
3 qet 1466 0.005 0.002 ety gt g
4 1456 0.261 0.106 T LI
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|TOTAL| 0324 | 0131 |
i HETA & | AT HT LPM ] LT SA%e | AW T fr &7
T T T B TFATH Fafteneur THT
1 3368 0.024 0.010 wfeft TgT g
2 3369 0.064 0.026 wfeft TgT g
3 1882 0.686 0.278 RIS IE7 LEAS
4 1857 1.013 0.410 el R
5 1856 0.561 0.227 RIRECIED LK
6 1821 0.394 0.159 TRHETH T A
7 1820 0.024 0.009 EIRSCIED I HEF
8 1819 0.113 0.045 T Fferr Yoo
9 1818 0.181 0.073 UKl TgT I
1o | AT | TEERIATAT |y g47 0.396 0.160 LIE Tl
11 1816 0.017 0.007 LiE Tl
12 1815 0.015 0.006 LiE R
13 1811 0.005 0.002 EIRE=1ET TEY
TOTAL | 3.493 1.412

[®T. . RSP/Gazette/20A/LC.N0.469/BZA-VSKP/BZA]
AT FHTE, #E / T / Areaadr

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, the 12th May 2026

S.0. 2536(E).—In exercise of the power conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (herein after referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which is given in the schedule annexed here to, is required for the
execution of The Special Railway Project namely, “Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 469 at Km.709/26-28 in between Narsipatnam Road and Regupalem stations” Etikoppaka and Padmanabharaju
Peta Villages of Yelamanchili Mandal & Dharmavaram,Agraharam Village of S.Rayavaram Mandal in Anakapalli
District in the State of Andhra Pradesh, hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20-D of the said Act.

Every such objection, shall be made to the Competent Authority for Land Acquisition officer, namely,
Revenue Divisional Officer, Adduroad Junction in writing and shall be set out the grounds there of and the Competent
Authority and Revenue Divisional Officer, Adduroad Junction shall give the objector an opportunity of being heard,
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either in person or by legal practitioner and may, after hearing all such objections and after making such further
enquiry, if any as the Competent Authority for Land Acquisition thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority for Land Acquisition under sub section (2) of section 20-D of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested persons at the aforesaid office of the Competent Authority.

SCHEDULE

Description of Lands in Acquisition: Description of Lands in Acquisition: Construction of Road Over Bridge in
lieu of Level Crossing (LC) No. 469 at km 709/26-28 between Narsipatnam and Regupalem to a total extent of
Ac. 1.565 Cts (Private Land proposal for Acquisition Ac. 1.443 Cts & Government Land Alienation Ac. 0.122
Cts) in Dharmavaram Agraharam Village of S. Rayavaram Mandal, to a total extent of Ac. 0.324 Cts (Private
Land proposal for Acquisition Ac. 0.063 Cts & Government Land Alienation Ac. 0.261 Cts) in
Padmanabharaju Peta Village of Yelamanchili Mandal and to a total extent of Ac. 3.493 Cts (Private Land
proposal for Acquisition Ac. 1.710 Cts & Government Land Alienation Ac. 1.783 Cts) in Etikoppaka Village of
Yelamanchili Mandal, all in Anakapalli District.

SL | NAMEOF | NAMEOF | Lem | SYGD& | (bRt | b omor | Natural
NO MANDAL VILLAGE NO o .. Of Land
Division Acre Hectare Land
1 2 2,3-1 0.670 0.271 Wet Patta Land
2 5 3-2 0.067 0.027 Poram-boke | Govt Land
3 6 4-2 0.02 0.008 Wet Patta Land
4 7 4-1 0.473 0.191 Wet Patta Land
5 8 4-2 0.123 0.049 Wet Patta Land
6 | s.Rayavaram Diarizﬁzf;fnm, 22 4-2 0.073 0.029 Wet Patta Land
7 & 23 4-2 0.066 0.026 Wet Patta Land
8 24 5-1 0.018 0.007 Wet Patta Land
9 25 5-1 0.001 0.000 Wet Patta Land
10 547 — 0.01 0.004 Poramboke Gorja
11 937 — 0.045 0.0182 Poramboke Gorja
TOTAL EXTENT Ac 1.565 Cts | 0.63 Hec
Proposed | Proposed . .
Sl Name of Name of LPM Ex tlgn tin | Ex tlgn tin Classification | Nature
No. Mandal Village NO of Land of Land
Acre Hectare
.04 .01 Patta
. 1468 0.049 0.019 Wet
Land
0.009 0.004 Patta
2 ... | Padmanabharaju | 1467 Wet
Yelamanchili Peta J Land
0.005 0.002 Patta
3 1466 Wet
Land
4 1456 0.261 0.106 Poramboke Gorju
TOTAL
0.324 0.131
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HILT =T TSI AT

NAME OF NAME OF | LPM Propose.:d Propos?d Classification of | Nature of
SI.No. | THE VILLAGE | No Extent in Extent in Land Land
MANDAL : Acre Hectare
1 3368 0.024 0.010 Wet Patta Land
2 3369 0.064 0.026 Wet Patta Land
3 1882 0.686 0.278 Poramboke Kaluva
4 1857 1013 0.410 Wet Patta Land
5 1856 0.561 0.227 Poramboke Kaluva
6 1821 0.394 0.159 Poramboke Rail Road
7 1820 0.024 0.009 Poramboke Rail Road
0.113 0.045
8 1819 Poramboke Southern
Railway
Yelamanchili | Etikoppaka
9 PP 1818 0.181 0.073 Wet Patta Land
10 1817 0.396 0.160 Wet Patta Land
1 1816 0.017 0.007 Wet Patta Land
12 1815 0.015 0.006 Wet Patta Land
13 1811 0.005 0.002 Poramboke Kaluva
TOTAL 3.493 1.412

[F. No. RSP/Gazette/20A/LC.No.469/BZA-VSKP/BZA]
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